407 Paper Laid

1956,
LT-

Essential Commodities Act,
[Placed in Library. See No,
B463/74.)

ReporT OF TARIFF COMMISSION ON
Review or DyFSTUFF's INDUSTRY

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
I beg to lay on the Table a copy of
the Report (1974) of the Tariff Com-
mission on the Review of Dyestuff’s
Industry (Hindi version) under sub-
gection (2) of section 16 of the Tariff
Commission Act, 1951, [Placed in
Library. See No, LT-B464/T4].
NoOIIFICAIION UNDpeH INpusiiiar Dis-
PUTES ACT

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI
BALGOVIND VERMA): I beg to lay
on the Table a copy of the Industrial
Disputes (Central) Amendment
Rules, 1974 (Hindi und English ver-
sions) published in Notification No
G.SR. 1151, 1n Gazette of India dated
the 26th October, 1974, under sub-
section (4) of section 38 of the Ilndus
trial Disputes, Act, 1947. [Placed mn
Library See No. LT-8405/74]

NOTIFICATION UNDER INCOME-TAX ACT,

No11FicA1loNs re  MARRET  LoANs

FLOATED BY CENTRAL GOVT AND UNDER
CaPrTaL Issues (ConTroOL) Aci

4RI PRANAB KUMAR MUKHER-
JEE: 1 beg to lay on the Table—

(1) A copy of the Income-tax
(Fifth Amendment) Rules, 1974
(Hiadi and Enghsh versions) publish-
ed in Notification No, S.0. 627(E) n
Gazette o' India, dated the 2nd Nov-
ember, 1974, under section 298 of the
Income-tax Act, 1961. [Placed
Library. See No, LT-8488/74].

(2) A copy of Notification No. F.5
(9)-W&M/74, (Hindi and English ver-
sions) published in Gazette of India,
dated the 14th November, 1974 re-
garding Market Loans floated by the
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Central Government. [Placed
Library, See No. LT-8467/74).

(8) A copy of the Capital Issues
(Applications for Consent) (Amend-
ment) Rules, 1974 (Hindi and Eng-
lish wversions) published in Notiflca-
tion No, S.0. 541(E) in Gazette of
India, dated the 13th September, 1874,
under sub-section (2) of section 12 of

the Capital Issues (Control) Act,
1947, |[Placed in Library. See No,
LT-8468/74].
12,59 lars.

MESSAGE FROM RAJYA SABHA

SECRETARY-GENERAL: Sir, I
have to report the following message
received from the Secretary-General
of Rajya Sabha:—

‘1 am directed to inform the Lok
Sabha that the Rajya Sabha, at its
sitting held om Monday, the 1lth
November, 1974, adopted the follow-
ing motion in regard fo the ore-
sentation of the Report of the Junt
Commuittee of the Houses ¢cn  the
Prevention of Food Adulteiation
(Amendment) Ball, 1974: —

“That the time appointed for the
presentation of the Report of the
Joint Committee of the Houscs on
the Prevention of Food Adultera
tion (Amendment) Bill, 1974 be
extended up to the last day of the
first week of the Ninety-first Scs-
sion of the Rajya Sabha".

—

13 hrs

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC
IMPORTANCE

\R:pomn ENTRY OF US. NAvAL TasK
FORCE INTO INDIAN OCEAN

SHRI INDRAJIT GUPTA (Ali-
pore): I call the attention of the
Minister of External Affairs to the
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following matter of wurgent public
importance and request that he may
make a statement thereon:

“Reported recent entry of US
Naval Force into Indian Ocean in
flagrant deflance not only of the
protest of India and other littoral
countries but also of the UN Reso-
lution and the Government’s reac-
tion thereto.”

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI YESHWANTRAO
CHAVAN): On November 10, 1874 a
task force of US Tth Fleet consisting,
according to our information, of an
aircraft carrier, the “USS Constella-
tion”, three destroyers, and one fast
combat supply ship, entered the Indian
Ocean. The exact duration of the task
force's stay is not known though from
some remarks of an official US Gov-
ernment’s spokesman it appears that
it will be an extensive visit.

The House will recall that the US
7th Flect last appeared in the Indian
Ocean on June 28, 1974 and remained
there 1ill the 30th of August; and also
that the US aircraft carrier. the
“Kitty Hawk", was deployed there
from March 11 to Apnl 21, 1974, Gov-
ernment reiterates their deep concern
and misgivings at these developments
which are inconsistent with the UN
resolutions  declaring the Indian
Ocean as a Zone of Peace.

Recently the UN 15-Member Ad-
hoe Commitlec on the Indian Occan,
of which India is a Member, has re-
commended to the General Assembly
to call on the Great Powers ‘v refrain
from increasing and strengthemng
their military presence in the Indian
Oceun region as an vssential first step
lowards the relaxation of tension and
the promotion of peace ond security
in the area. A further proposal was
made unanimously by the Ad-hoc
Commitlee to convene a UN sponsor-
ed Conference on the Indian Ocean.

At this stage I should like to assure
the House that Government will
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continue their efforts to mobilise in-
ternational opinion and with other
States of the region, take all possible
measures to achieve our objective of
creating the Indian Ocean as an area
of peace and tranquility,

SHRI INDRAJIT GUPTA: Sir, i
the course of his statement, the Minis-
ter hag recalled two previous instan-
ces of incursions by the US Navy into
the Indian Ocean, i.e., on 28th June
this year and earlier in March and
April thus year. May I remind him
that these are not isolated instances?
We all remember the first incursion
which came intp prominence in 1971
at the height of the Bangladesh crisis
when the Eniervrise and other vessels
came into the Bay of Bengal with
obvious motives, although they failed
in their efforts to intimidate either
India or Bangadesh, We recall very
well that incident and we remember
with pride how we stood up to it at
that time. Apgain last ycar in Octo-
ber at the height of the West Asian
crisis, a task force consisting of air-
craft hancock and five destroyers had
come into the Indian Ocean and cruised
around for one month before they left
the area Again, in November and
December last year, at the time of Mr,
Brezhnev's visit to Delhi another task
force consisting of orcraft carrier
Oriskany supplemented by a nuclear-
powered vessel called Brainbridge
came into the Indian Ocean Subse-
quently, there have been three incur-
sions, two earlier ones he mentioned
and the present onc 1 would I'ke to
know whether there repeated ircur-
sions are not considered by them as
attempts to create some sort of atmos-
phere of armed jnfimidation in this re-
gion. Can they be viewed in isolation
from the fact that the United States
is now busy developing the new mil-
tary base at Diego Garcia, just south
of the Indian maiwnland? Are the two
not connected? Does he not view the
problem as a whole, as something
which concerns not only the peace of
the region but also as a threat direct
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or indirect to the national indepen-
dence and sovereignty of many of the
countries of thig region, all of which
used to be colonial possessions at one
ume of either Britain or France or
Portugal or one of thege imperial
powers, which have in the last 20 or
25 years won their independence?

The US Defence Secretary, Mr.
Schlesinger is on record as having told
the House Committec of the House of
Representatives on 30th November
last year as follows:

“....that the UniieF States would
now gend naval patrols into the
Indian Ocean area, not only more
frequently and regularly, but also
in greater strength”
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So, I would like to know from our
new External Affairs Minister whe-
ther they are taking due note of the
statements which are being openly
made by various spokesmen of the
White House and of the Pentagon—I
have no time; otherwise I could guote
so many; he must be farmbar wath
them—including by the army and navy
chiefs, who have given evidence
before the Senate and the House of
Representatives Comnuttee, where
they have openly said that “we have a
mission in Indian Ocean and that mis-
sion is we want to be present, we
want t0 be able to be present, when-
ever we consides it necessary”. For
that purpose those bases are being
set up and for that very purpose these
frequent and repeated incursions of
the United States' navy into the
Indian Ocean are taking place.

He has made a reference in the
statement to the effect that:

“Government will continue their
efforts to mobilise international
opinion and with other States of
the region, take all possible meas-
ures to achieve our objective of crea
ting the Indian Ocean a8 an area of
peace and tranquility”,

NOVEMBER 15, 104

Entry of U. S.
Naval force into
Indian Ocean (CA)

1 would Hke to kmow from him what
are the eéfforts that they are making
at the moment and what other steps
they have in view.

Yesterday the hon, Minister was
good enough to inaugurate an inter-
national conference, which is current-
ly taking place in Delhi, on fhis very
question of the military bases in the
Indian Ocean; and in the course of
his speech, in his inaugural address,
which hag been widely reported in
the press today, he has said that it
1s not enough to pass resolutions, the
time has come for action, So, I would
like to know from him what type of
action the Government of India 18
contemplating in thig regard. I would
also like to inform him, if he has not
got the news yet, that barely two
hourg ago the plenary session of this
international confcrence, which he
himself inaugurated yesterday, has un-
animously adopted a resolution which
strongly condemns the entry into the
Indian Ocean of the US naval task
force, demands its immediate with-
drawal and elimination of all military
bases and says that the continuous
intrusion of the US Naval task force
into the Indian Ocean is a menace
to peace and security and developmeng
of the entire region and is also =&
threat to world peare This resolution
was moved by an Iidian  delegate
but il was seconded by a delegate
from the United States of America,
who is also attending the conference.

The other question which I would
like {o ask him, because I know it
would be brought up, probably by my
hon, friend, Shri Samar Guha, is this.
It may be said that, after all, we are
opposed to the growing presence of
all navies, whatever country they may
belong to, in the Indian Ocean.

SHRI PILOO MODY (Godhna):
Mention some of them.

SHRI INDRAJIT GUPTA: There
are the French and British mnavies,
The Shah of Iran, who recently was
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your respected guest in this country,
made a statement while he was here,
in the course of which he said that,
after all, the Americans ave bound to
comre here because they are being
provoked by the gteadily growing pre-
sence of the Soviet Navy. Just a few
years a4go we were hearing that Visa-
khapatnam is a Soviet base.

SHRI VAYALAR RAVI (Shirayin-
kil): Shri Piloo Mody has said it.

SHRI INDRAJIT GUPTA: [ do Dot
remember who said it. The Soviet
naval presence, 8,000 shipping days
or whatever it is, it is being put for-
ward as a justification or an excuse
for the presence of American ships 1n
this area. May I know from him
whether it is not a fact, that these
9,000 shipping days or 18,000 or 800, I
do not know what number, are due
to the fact that a large number of
Soviet naval craft, mine sweepers,
dredgers, supply vessels and support
vessels have been working for over
two years, at the request of the Bang-
ladesh Government, to clear the ap-
proach channels to the harbours of
Chittagong and Chalna, working there
to remove war debris, sunken ships
and other things which have been
blocking the channels as a result of
the war operations. Everybody knows
about it. This is a fraternal assistance
tendered by them to the Bangladesh
Government at its own request, If
you add up all those figures, you could
prove that they have bcen here for
9000 shipping days or 19,000 shipping
days.

Apart from that, is it not a fact that
in the Indian Ocean, the Soviet Navy
has never been practising this armed
intimidation of coming and setting up
military bases anywhere in the Indian
Ocean. Therefore, when he talkg about
Indian Government's support to the
United Nations Assembly Resolution
and his desire that we should see that
this Resolution is honoured, does it
not require that the Indian Govern-
ment should come more openly and
frankly tell us and tell the country
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who exactly is disturbing the peace
and tranquility of the Indian Ocean.
area and to clearly nail down the fact
that these imperialist pawens who once
used to lord over all the colonial
possessions in this very region are
now trying again in a different way to
come and plant their foothold in
various parts of Indian Ocean region?
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Why are they evading this question?
Why don’t they say it clearly? Why
don't they admit that, for example,
the British Navy which was being
operated from Simons town base
cooperating with the racialist regime
of South Africa have now declared
under pressure from the Labour
movement in Britain that they may
like to terminate the Simons town
base Agreement but, in that case, they
would attach more importance now
to develop Diego Garcia.

The French Navy was here in
October. Their Minister in Paris had
also made a statement saying that
because Madagascar used to be their
traditiona]l base in the Indian Ocean
and they can no longer use it, they
have to look for new bases.

It is all very well that he has ex-
pressed his concern-and all that. But
what is the effect? What is the back-
ground? Will he not be more explicit
in warning the country and the people
of this Country and international
opinion also as to where the danger
is coming from and also tell us what
are the steps the Government propose
to take which he has briefly mentioned
in the last paragraph, that is, to
mobilise internationa] opinion against
this danger?

SHRI YESHWANTRAO CHAVAN:
As far as the first part of the question
is concerned, it is true that I have
only mentioned about the visits of
some of the naval crafts only in 1874
I think, the others were mentioned in
previous statements, Therefore, 1
have not made a mention of them.
It is not that T am not aware of that
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The American naval ships, this Task
Force, has visited in 1071, 1972, 1973
and 1074, Continuously for three or
four years, it is there. There is no
question of our not knowing that.

Instead of isolating any particular
aspect of the problem, the main gques-
1ion is: What should we concentrate
our efforts on? Instead of isloating
importance or non-importance of any
particular Navy or isolating a parti-
cular great Power as such, our em-
phasis will have to be to create an
international sanction for it It 1s not
merely a guestion between India and
one power or one base. It is a question
of creating unity amongst the littoral
countries and work very effectively at
the international forum of the United
Nations, This is the only basic way of
upproaching to this problem.

I think, what ] said yesterday and
what I say today is that we have to
act on this aspect of the problem. I
¢ thig particular aspect that I have in
mind, Naturally, the Navy of any
great Power never moves without
any purpose behind it. They do not
move about just for funs sake. As to
what their intentions are whether
they are militarly intended against
any particular country or not, I do
noi think that is a questjon now and 1
cunnot say, I have got anyv informa-
tion.
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At the present moment, that is not
the aspect of the matter, The question
15 that the constant or continuous
pic-ence certainly creates an atmos-
phere of tension and this atmosphere
of {ension can be countered only by
certain constructive measures that we
will have to take and these are indi-
ented in the repfy I have given

SHRI SAMAR GUHA  (Conta):
My hon friend, Shri Indrajit Gupta,
mentioned my name before he started
asking questions. I want to draw his
attention to the fact that it is not my
habit to look issues which involve
our nationnl interests through any
pohitical periscope imported from any
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country; I am not for or against any
country; I am for my own country,
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{ am really sorry because I very
trankly admit that I had developed
respect and admiration for the recent
politics of Dr. Kissinger who had
really brought about a2 new atmos-
phere on the international front, a
detente in different parts of the
world, who had endeared himself to
China as wel] ag Russia.

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): He is only repeat-
ing what Mrs. Gandhi has said.

SHRI SAMAR GUHA: We have
seen the recent move of the Govern-
ment of India to have certain under-
standing with the USA and to set up
a Joint Commission for socio economic
and other coorperation between the
two countries. I am really ghocked,
and I do not know whether the USA
means what they say openly; other-
wise afler sigming thig Treaty with
India, instead of crealing a new cli-
mate of understanding between the
two countries, India and the USA,
why should they have chosen this
wrong time to have the entry of U.S
Navy in the Indian Ocean. America
was the first country that raised the
banner of freedom against British
imperialism, But, afterwards, by ad-
opling a perverted foreign policy,
particularly since the last war, in the
name of defending democracy, in
the namec of containing communism,
they have only helped to prop up and
defend all reactionary regimes in
Asia and Africa. They have forgotten
that,these emergent states in Asia and
Africa arc very sensitive to the pre-
sence of any foreign power either in
their territory or in their territorial
waters, and that is the reason why
America has been spending a large
quantum of their funds for the so-cal-
led development of Aslan and African
rountries But they have got the
worst kind of sympathies for Asian
and African countries. This is due to
their pursuing a perverted {forelgn
policy. When Dr. Kissinger started
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a detente with Russia and China and
also other countries, I thought that
senses had dawmed on the USA. In-
terruptions). I Rave not the imported
periscope with me, my dear friend.

Firstly, I want to know from this
Government whether they have cate-
gorically made it known to the Gov-
ernment of USA that the recent policy
of detente between India and USA
will] be affected by the presence of
the Uniteg States Seventh fleet in the
Indian Ocean and secondly, by set-
ting up a military base in Diego
Garcia.

Secondly, with regard to the entry
of the fleet and setting up a base, I
want to know from the Minister as
ta what is the rea] intention they
have. Then if the fleet of any foreign
country like USA or Russia or UK
or France enters into the territorial
waters of another country, does it not
require that the littoral countries are
informed about the entry? What is
the international convention?

Thudly, I also want to know whe-
ther the Government of India have
approached the Government of UK.
Now, there is a Labour Government.
We have our currency linked with
‘he sterling and I want to know whe-
ther our Government will take it very
ieniously and that India will consider
‘etling up a base of the Indian Ocean
18 agoinsl not only the interests of
ndia but against the intercst of mu-
ual relations between India and UK.

Fourthly, I want to know as has
been pointed out by my friend, Shri
Indrajit Gupta, that something came
from the Shah of Iran who is a very
respeclable man. He made a press
statement, I want to know whether
the Government ascertained whether
there was any truth in the statement
of the Shah of Iran about the presence
of the Rurssian Navy in the Indian
Ocean,

Lastly, there is the AfrreAsian
Peace Council but they are not an im-
partial orgunization, You know their
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ideological background, I want to
know from the hon. Minister whether
a different kind of international con-
fercnce of the Asiatic and African
countries, particularly, of the liftoral
countries, will be convened and the
initiative in this regard will be taken
by the Government of India in which
the big naval powers like the USA,
Ruszia, UK and France may also be
invited and persuaded to state cate-
gorically that the Indian Ocean should
be considered as a zone of peace and
a zone of free from any international
conflict.

SHRI YESHWANTRAO CHAVAN:
The frst question the hon. Member
raised was with regard to Diego Gar-
cia figuring in our discussions with
Dr. Kiesinger. We have made our
position entirely clear in our discus-
sion witls him that not only the Gov-
ernment but the entire nation as one
man is against this idea of having a
base there in Diego Garcia. That
position we have made absolutely
clear He made it clear that there is
no identity of approach on this ques-
tion. That was the reaction, We
agreeq to differ. Naturally, we did
not want to make it a bilateral issue
in thut sense.

Secondly, his question was whether
we have taken up this matter with
the UK Government. As you know,
UK Government is aware of our posi-
tion in the matter. My information
ig that they have said that they are
going to have a second look in' the
matter, So, let us wait for their se-

cond look.

The third question is about the en-
try of the naval forces of another
country. Naturally, if they enter the
territorial waters, they have to inform
and possibly, we may take objection.
But, as long as they are on the inter-
national seas, normally, they infor-
mally inform and I am told that our
Navy was informally given informa-
tion that such a force is entering and
we also called in the representatives
of thec American Embassy here and
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conveyed cur concern about this par-
ticular matter when they gave us the
detafled information.

Secondly, about the statement of the
Shah of Iran, I hope the hon. Mem-
ber would have seen the joint com-
munique that was issued in the mat-
ter between the Governments of India
and Iran and there is a special refer-
ence made about this particular point
on which the Shah of Iran has ex-
pressed his dissatisfaction on the con-
cept of the Indian Ocean being kept
as a peacp zone. We will say this
is an improvement in the mtuation.

SHRI SAMAR GUHA: Did you as
certain about the presence of Russian
fleet or Nava] base?

SHRI YESHWANTRAO CHAVAN:
We did not have any discussion with
him about this question. We will have
to go on the basis of what UN Secre-
tary General said about presence be-
cause the respective countries have
made statements. Their the statement
says the Soviet Union has no base in
the Irdian ocean. This information
was givem by the Secretary General
on the besis of the information sup-
plied by 1he governments.
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The las) question he mentioned was
about our taking official initiative for
having & conference of littoral coun
tries in {his matter. I would say
we have to be very cautious in this
matter, Tt is not just a question of
taking initiative for having a confe-
rence Such an initiative can be
counter-productive also So, we will
have to activate the international
foram.

SHRI VAYALAR RAVI: Mr, Soea-
ker, Sir, at the outset I am mnot in a
position to agree with the vbservation
of Shri Guha about the role of Dr
Kissinger. If you pardon me I will say
he is th®» main culprit of the cold-
blooded murder of President of Chile
and has toppled the whole democratic
Institution in that country. Naturally,
such a man has been admired by Shri
Guha because they are doing the same
thung in this country too,
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SHRI PILOO MODY: Who?

(Interruptions)

MR. SPEAKER- Mr, Vayalar Ravi,
You are a youngman and you should
not be led away by emotion. You
should be careful in the language you
use. You come direct io the motion.

SHRI VAYALAR RAVI: I said
about the murder of Mr. Allende. Sir.
this US, naval base in this part of
Asia 18 not the only one They have
bases in Japan, Malaysia, Australia
and in olher different parts of Asia.
Although they have established their
naval bases in this area yet they are
not satisfled ‘They are moving to
Diego Garcia Recenily we all had
seen the movement of Seventh Fleet
in the Bay of Bengal during the
lIiheration struggle in Bangla Desh.
They may say it was Jlate and they
could not act So, 1t is nothing except
Intimidation of this couniry as well as
olher couniries who are fighting for
their independence and sovereignily
and are trying to develop their eco-
nomy These forces have come, as the
hon Mmnister said, wilh a purpose
We have recently got a sensatiomal
report about the invasion of an oil
country by US The movement or
intrusion or imvasion to the Indian
ceean by the US naval forces has to
be wviewed in {hat context.

Alsg you wnll agree with me that
from 1971 tp 1973 the UN, General
Assembly had taken a very definite
position that the Indian Ocean must
e a zone of peace,

MR, SPEAKER: Mr. Ravi, please do
not make a speech., Put your ques-
{ions.

SHRI VAYALAR RAVI: I am only
making my observations and not a
speech  Un¥ortunately, even though
strong protests have been made by the
Government and the Government of
India have tried to do their level best
to create a public opinion it could not
prevent a large US. force from enter-
Ing the Indian qcean and jn{imidating
this country,
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Therefore, I would like to know from
the hon, Minister one thing. Now
there is concentration of the forces in
the Indian Ocean, Therefore, my
specific question is this. The Com-
munist Party Chief of U.SS.R. has
vigited this country; Dr. Kissinger also
visited thig country and the Shah of
Iran has also visited this country. So,
my question is this—whether the Gov-
ernment of India hag specifically dis-
cussed this matter with nall these
leaders. It so, what are their reactions
and what are the assurances given hy
different leaders? Have the Secrctary-
General of the Communist Party of the
Soviet Union and Dr Kissinger agreed
to this? I would like io know from
the hon, Minister one thing, By mere-
Iv erealing a public opinion or making
speeches will not serve any purpose al
all. Is he going to makr any specifie
efforts in this regard? I cannol spell
out those eflorts at the moment. Ii is
for the Government of India to think
over this matter. You cannot allow
thig kind of thing to confinue. We
have ourselves experienced about the
position taken by the Americans in
West Asia. There is a trouble therc.
Taking the case of Viet Nam and
Korea, millions of people have heen
killed by the intervention of Ameri-
cans, They are not satisfieq with 1hat
They are now shifting to the other
areas from their own areas. Therefore
1 would like to know what is proposed
to be done by Government in regard
{io this,

SHRI YESHWANTRAO CHAVAN:
1 do not think that I ran add any-
thing to what hag already been stated,
He has raised a number of qucstions.
They are by way of further clarifica-
tions to what 1 said before. We did
raise these questions. In fact onc of
the questiong discussed as the sub-
continental issues was on the Indian
Ocean, It is a very important one.
It came up for a discussion wilh Iran.
We also had a discussion with Dr
Kissinger. I have told you what {he
reaction of Dr, Kissinger was and what
the reaction of the Shah of Iran,
was. I may tell you that on these
issues, it i pot epough merely India
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acling as onc country. We have to
uctivate the international gorum and
create public opinion. I{ has already
begun, Iran has also accepted a cer-
tain position. Now, we will have to
work on those positiong and create an
opinion and also take some concrete

steps so that our position becomes a
reality,

MR. SPEAKER: Mr Nawal Kishore
Sinha. He is notl here. Mr, Mchta.

SHRI P. M. MEHTA (Bhavnagar):
Mr, Speaker, Sir, this is a matter of
serious concern tp this 1Touse und this
House has cxpressed ifs concern more
than once. Bui, unfortunately, the
Government has not come forward to
give a full acrount regarding the
Indian Ocean sifuation. I would like
i quole para 3 of his statement This
is whal he says:—

“Recently, the UN 15-Member Ad-
hoe Committee on the Indian Ocean,
of which India is a Member, has
recommended to  the General As-
sembly 1o call on the Great Powers
to refrain from increasing and
strengthenung their military presence
in the Indhan Ocean region as an
ecssenlial first slep towards the re-
laxating of tension and the promo-
tion of peace and secunty in  the .
ama.“

Therefore, it is clear that these big
powers are indulging in strengthening
and increasing their military strength’
in this, area. This Government has
never given the correct picture or the
factual position in regard to this situa-
tion. Whirh are the hig powers which
are indulging in increasing their mili-
tary strength in this area? China has
accused the US and the Boviet Union
of pursuing a frantic gun-boat policy
in the Indian Ocean, massing their
warships and vying with each other
in a show of force, This is what
China’'s representative has told the
UN Sub-Committee on the Iadian
Ocean on September 25, China has
further said that the root cause of the
ahsence of tranquillity in that area
was the military expansion of these



Entry of U. S,
Nawal foree into
Indian Ocean (CA)

(Shri P. M, Mehta]

two super powers which seriously
threatened the independence and secu-
rity of the countries in this region. I
would like to know what s the
reaction of Government to thiz ac-
cusation of Chinn because our mem-
ber was present there.

SHRI PILOO MODY: And of the
Soviet presence,

SHRI P. M. MEHTA: The Govern-
ment has realised the reriousness of
the gituation but I must say a bit
late. 'When were these activities,
naval exercises and the military pre-
sence in this region, started? They
started in 1060. I think it had come
to the knowledge of the tiovernment
but it did not take appropriate mea-
sures at that time, That increased the
rivalry. They could noi stop one
power from undertaking this naval
and miltary activity in thws region
and that provoked the other big power
to increase its naval activity and
strengthen its military presence, There-
fore, I would ask whether Indwiu p10
tested to any big powers aeainst their
conducting naval exercises ang streng-
thening their military presence in this
area? If so, which are those countries
which are indulging in these activities?
Also what further measures dv Gov-
ernment propose to take?  Lastly,
does India propose any summit con-
ference or talks between these big
powers, especially the USA and USSR
to be away Irom this region for
peace in the region and world peace
in general?

SHRI YESHWANTRAQO CHAVAN:
There is, if I may again use the word,
an error being made in judging the
situation. Let us not isolate the ques
tion of this general situation in the
Indian Ocean and its treatmcnt by
looking at it only from one navy's
paint of view. It is a fact of life
which has been known to the world
that the navies of the USA, France,
UK and USSR do cruise in the Indian
Ocean. Now we have to And out how
we can tackle this problem bv elimi.
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nating the presence of tbis muiltary
and naval strength in the Indian Ocean
8o that it may not create tension...
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SHRI PILOO MODY: Turm it into
land,

SHRI YESHWANTRAQ CHAVAN:
This, really speaking is the problem
of ours. Now we have to formulate
our approach to this problem and we
have to think in what manner we can
effectively deal with it. It is not a
question of merely getting subjectively
angry and making very flerce state-
ments; it is not going to help us at
all. Therefore, the approach has been
to create opinion in the world which
we think is gradually building up
The conference which was held here
yesterday is ample proof of thut.
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SHRI PILOO MODY: Bogus.

SHRI YESHWANTRAO CHAVAN
Delegationg coming from  different
countriegs have certainly created opini
on Also the opinion that is ‘ormulat-
ed and concretised in the forum of
the UN is a much more important
thing for us and I think we vil' have
to pursue the same line. It is no use
merely quoting what China says and
asking what is our reaction and what
other countries say about it. We have
lo make our own judgments and act
accordingly.

SHRI PILOO MODY: Whn started
it in 19697

SHRI P. M. MEHTA: Does India
propose to arrange any summit lalks
between the USA and the USSR?

SHRI PILOO MODY: Will you be
a Kissinger to the USSR ard the
USAY

SHRI YESHWANTRAO CHAVAN:

I propose to be myself, not anybody
else,

SHRI PILOO MODY: You will have
to persuade him to be a Chavan,



